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G vil Appeal No.6768/ 2000@@

Shanbhu Ram Yadav Appel I ant (s)
VERSUS

Hanuman Das Khatry Respondent (s)

(HEARD BY HON BLE THOVAS AND SABHARWAL, JJ.) @3)
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Date : 26/07/2001 This matter was called on for pronouncenent of Judgment.
CORAM :
HON BLE MR JUSTI CE S. P. BHARUCHA

HON BLE MR, JUSTI CE Y. K. SABHARWAL
HON BLE MR, JUSTI CE BRI JESH KUVAR

For Appellant(s) M. Ashok Mathur, Adv.

For Respondent (s) Dr. Sushil Bal wada, Adv.
M. B.D. Sharma, Adv.

The Court made the following O R D E R@G@

Hon’ ble M. Justice Y.K Sabharwal pronounced the judgnent
all owing the appeal with costs quantified at Rs. 10,000/ -.
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(N.  Annapur na) (Shel l'y Sengupt a)
Court Master Court Master

(Si gned Judgnent is placed on the file. Reportable.)@®
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